iy Woretpr v R ompdrs
hold covgmes hy CBI on SEBI officlals

387, BHRI B.B. DUTTA: Wl te
Mimister «f FINANCE be plossed o

state:

{a) whethier SEBI e empowered with
major regulstory powem seteatly;
(b} if s0. the Gutails thereof;

fe} hev  far  deese  have been
mplemented oy the SHBL

133 whether UBI conducted raids on
SER! nificials;

fe} whoiher theas raids were imitiated
by the Misistry of Finance; and

(D) if so, the details thereof and the
arrests made by the CBI?

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEXKARA MUKTHY): (s)
Yes Sir. Following ths smaciment of
amendments to0 the Securities and
Exchange Board of India Act, 1992 and
the Securities Coatracts (Regulation)
Act, 1956 in March, 1995, SEB] bes beea
empowered with additicoal powers for
ensuring the orderly development of the
capital Market.

(®) The wmendmeats, inter-aliz,
provide SEB] with régulatory powers
over corpomtes in the issuance of capital,
transfer of securities and other related
matters. SEBT has also been empowered
10 impose monctary penalties on capital
market intermediaries for a rmange of
violations which are listed im the Act.
SEB! has beea vested with powers to
summon the attendence of and call for
documents from all ecetegories of

intermediaries.

{c) the further empowermeat of SEBI
is a recent development. SEBI has been
taking appropriate actiom, wherever
necessary.

(d) SEBI has indicatcd that the
residences and offices of theee officers of
SEBI were searched by the CBI, which is
investigating inte the matter.

{8 MAY 1095)

to Questions 142

¢} Ne, Sir.
{f) Does mot arise.

Credit pelicy of RBI

5288. SHRI SURESH KALMADI:
Wil the Minister of FINANCE be
pieased to state:

(a) whether it is » fact that the Rescrve

{RIDP), Consortium for Khadi & Village-
Industries Commission (KVIC) and
Scheme for Financing Primary Weavers
Co-operative Societies by
banks; measures which were earlier
announced by the Financs Minister in his
Budget Speech on March 1S, 1995,

E

Losses suffered by Natieaslised Banks

5289. SHRI VIREN J. SHAH:
SHRI PRAMOD MAHAJAN:

Wiil the Minister of FINANCE be
pleased 1o state:

(a) what are the mamcs of the
nationafised benks which heve suffered



